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In The court of the Additional
District Judge-IV at Ponneri.
Ep.No.23 of 2019

-y Arb. No.&onﬂ‘lB
Mrs. Equitas small finance Bank
fimited % rmery known as M/s
f'l

Equitas finance itd )
etitioner/Decree holder
Vs~
Mrs.Annammal.S. and others
..... Respondems fjudgement
debtor

A 1m Annammal w/o subramani
3 K.
Wio kurnaraswamy

Both are residing at

No.81 ssn Street,
Gum ndi,
Thi 1201.

] Notice
In above matter Honarable Court.
had ordered the paper Publication
on 22/10/2019 and returnable by
0311212019 for your . presence.
ence be present on the above
su!s date sither personally are
through your counsel failing which
the matter will be decided in your
absence.

A.Damodaran

T.Senthamil selvi

Counse! for petitioner/DH
ENRO! NOTICE

After 10 of the publication

of this notice and within three

monmsﬂmaﬂafl.GM!-Mw

G.VAES NAVI

BEFORE THE DISTRICT
MUNSIF COURT AT
TAMBARAM
0.5.N0.95/2019
Mr. GK. Jayak\u;mar‘ Plaintiff

Mrsgaﬂ'imah\drai
rep by POA Mr.
& another

ine
R. Snmvasan

Defendants
To
Mrs. Palhmavalogine
POAMF. V.R Srinivasan
Sio.Venkatachalam, No.11,
1st Street, Lakshmi Nagar,
Velachery, Chennai-600 042
In the abcws case, the
Hon'ble District ‘Munsif Judge,
Tambaram  was pleased
to order summens to you,
returnaﬂehk by 18.12.2019.
e summon and
appear before the said Hon'ble
court on 18.12.2019 at 10.30
am. in_person or through
pleader, faiung which the above
case will be heard and decided

in your ;
A.R. Palanisaam
Counsel for Plainti
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D the  Brommr e T ey was [ost by my cllent On 27/11/2079. The schedul property has not
up ﬁ_]e ‘E_nmonmemal solutions and water tech- been mortgaged/encumbered by my client in favour of any financial
Sustamablhty Fund’ to - ology has launched their lnstitutlonb nkiﬁting‘grivm Inlgividt:g;:‘ ngnne %Iyappting to deal

¢ s or encumber wi schedule mentioned proj n any manner
collaborate with external annual online photography | | viz., Sale, mort € or any other alienation without the information

and knowledge of my client shall be doing so illegally and at their |
own risk, which shall not bind my client or his heirs in any manner,
Anyone who might get possession of the above original sale deed
may contact me in the address and mobile number given below.

partners in India,that
are offering cutting-
edge environmentally

contest -‘The Essence
of Light and Water’ to
spread awareness around

SCHEDULE
sustainable solutions in | the need to conserve All those pieces and parcels of PUNJA LAND admeasuring
> g s in all 4.67 (FOUR POINT SIX SEVEN) acres and situated in
line with our strategy” | Water and energy. Em ANDARKUPP AM Village, in Ponneri Taluk, now Timualii,

phasising the importance
of these two intertwined

District, in the state of Tamil Nadu, bearin the following SURVEY
NUMBERS and corresponding extents:-

s flagship

resources in our lives | [S.No. [HECTARE ARE | CENTARE EQUIVALENT TO
IT AS and Ptl'h:JiISIlOﬁﬂg S“S“ta,;'ﬁable ACRE(S)  CENT(S)
: use, contest go 1 = 7 TS
o i dfos Indias | 2% 0 |44 9 (Full extent)
are elated to reveal | ial media plaif 364/2 1 44 0 3 58 (out of 4.42
the name of our latest | $9¢12! media platforms, __Acres)
SR Al EkBoondhPaniand i Save
SUV _ offering- the Energy on Facebook and | [1O°4 1 = i 4 i
Tata GRAVITAS. With Lo bounded on ther-

Twitter from November 4
to December 3,2019.

“ To take part in this
contest, participants must
upload photographs that
creatively capture the in-
terplay of both elements

NORTH BY :jand of Premier Rice Mills & Ponneri Main Road

SOUTH BY: S.Nos.140 and 139 ofThatchur Village

EAST BY : Village Road

WEST BY : S.Nos. 140/1 of Thatchur Village being sold to
Mr.M.Janardhanam

Situated within the Sub-registration district of Ponneri, now in the

registration District of Tiruvallur

Yours Sincerely,

this, we are excited to
offer to our customers,
yet another state-of-
the-art product. The
GRAVITAS will up

the ante in terms of Sri. Giridharan,

viats o perfcrrggnce - light and water, on the fst Floo. Mo 39,
and wc* are excit to | lin 1 t No.155, Lingi Che! Street, {
link provided on EBP and e S a0 |

Cell. 984157744

launch this product to ISE.The top three creative -

customers in February photographswill win excit- FORMA .

2020. We are confident ing prizes, such as On. PUBLIC ANNOUNCEMENT

that the GR AVITA S Plus 7. GoPro Hero 7 and (Regulation 14 of the lnsol\(r‘e’:'cy ::d Bankruptcy Board of India
untary .

will inspire and lead
a8 a product among
customers and industry

Bluetooth SoundbarBlau-
punkt speakers.While five
consolation winners will

Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS

OF ‘
M/s. KCMT MACHINERY INDIA PRIVATE LIMITED

alike” receive Amazon Echo dot.

1| Name of Corporate Person

M/s, KCMT Machinery India Private
Lirmited .

Vellore Technology Foundation O [ e
CIN: U90009TN2000NPLO45623 Persan
d Office: No. 54, Thennamaram Street, Vellore - 61 3 | Authority under which Corporate | The Registrar of Companies, Tamil
Form No. INC-19 Person  is Incorporated | Nadu, Chennai
[Pursuant to Rule 22 of the Companies Registered

4 | Comporate Identity Number /

e | U26300TN2016FTC 120663
Limited Uiability Identity Number | .

oration) R ication is b 2
ional Director, Ministry of Corporate .Chenna S | Address of The Registered Office | Registered offica:
purpose of conversion of Vellore Te Fo"m (‘the And Pvin-iipaj Office (if any) of | 70/2A, 126 PH Road, Velapanchavadi
Sompany") categorized as Limited by Guarantee, which s given SoporY S il g
licence and registered under Section 8 of the Companies Act, 2013 -
I to convert into Public Limited Company (Limited | 6 | Liquidation Commencement Date | 25/11/2019
word “Limited” to its name for ot Comporate Person :
i i 7 | Name, Address, Email Address, | Name of liquidator
Telephone Number And The | Mr. G Porselvam
Registration Number Of The Rag_htraﬂon No. !
Liquidator IBBI/IPA-002/1P-N00427/2017-
The principal object of the Company is to assist projects in rural 2018/11229
evelopment & relief for poor, improvement of basic amenities, Address

LPF Building, I Fioor, 25 (10),
Thiyagaraja  Street, North Usman
Road, T.Nagar, Chennal - 600 017,

Email
gporselvam@gmail.com

Phone No: /mobile No: :
98410 16465/ 94444 98594

- nt of education, medical & healthcare, women & child
welfare, Promotion of social interaction & sports, development of
small & cottage indusiries etc and functions incidental thereto.

Copy of Resolutions along with Explanatory Statement along with
the Draft Memorandum and Articies of Assaciation are available for
inspection at the registered office of the Company.

Any person objecting for conversion, may communicate the same
to the Regional Director, Ministry of Corporate Affairs, Chennai 8
within thirty days from the date of publication of this notice, by a
efter addressed to the | Director, 5* Floor, Shastri Bhawan,
26, Haddows Road, Chennai — 600034, a capy of which shall be
lorwarded to the Applicant at No. 54, Thennamaram Street,
Vellare - 632001 L

Dated this 27" November, 2019

24/12/2019 1t

Last Date For Submission of
Claims .

Notice Is hereby given that the M/s. KEMT Machinery India Private Limited, has
Voluntary L on 25th Ne 12019,

The stakeholders of M/s, KCMT Machinery India Private Limited, are hereby called
upmmswmapmofdmelrdaﬂns.onnrbefore24m December, 2019, to the
liquidator at the address mentioned against ltam No:7.

All financial creditors shall submit their proof of claims by electronic means only. All

For Va]’lore Techno]ggy Foundation other stakeholders may submit the proof of claims in-person, by post or by electronic
Sdl" means.
Govindasamy Viswanathan Submission of false or g proofs of claim shall atiract penatties. ! >
Managing Director Date :29/11/2018 (G Porselvam)|
DIN: 00917634 q Placs: Chennai Liquidator |

\



